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and 1,500 km around the Indian mainland, from the Satish Dhawan Space Centre at
Sriharikota on the 28th of March 2015. The successful launch of this satellite adds
yet another precious milestone in the success story of the Indian space history. The
credit for this landmark achievement, undoubtedly, goes to our scientific community,
particularly those working with ISRO. On behalf of the House and on my own behalf,
I congratulate the scientists and engineers associated with this project who made us
feel proud about this achievement. I wish them all success in their future endeavour.
Hon. Members, on behalf of the House and on my own behalf, I also congratulate
Ms. Saina Nehwal for becoming the first Indian woman badminton player to attain

the world number one ranking in Badminton Women's Singles.

I also congratulate Ms. Sania Mirza on becoming the first Indian woman tennis

player to attain the world number one ranking in the Tennis Women's Doubles.

The outstanding accomplishment of these two sportspersons is a matter of great
pride for the entire nation. I hope this would be a great source of inspiration for

our upcoming players.

The entire House wishes Ms. Saina Nehwal and Ms. Sania Mirza the very best

in their future endeavour.

FAREWELL TO RETIRED MEMBERS

MR. CHAIRMAN: Hon. Members, the term of three Members from the State of
Kerala, namely, Shri Vayalar Ravi, Shri P. Rajeeve and Shri M. P. Achuthan, came
to an end on the 21st of April 2015. Of these, Shri Vayalar Ravi has been re-elected.

The House will, however, miss Shri P. Rajeeve and Shri M.P. Achuthan who
had contributed significantly to the deliberations of this House through their active
participation on many occasions. They have definitely enhanced the dignity and

prestige of this august House.

I do hope that the retired Members would cherish the memory of their association
with this august House which they have left with a sense of fulfilment in having
played a stellar role in strengthening the democratic system of the country. I wish
them good health, happiness and success in every sphere of their lives. Do you
wish to say something?

SHRI K. N. BALAGOPAL (Kerala): Sir, Mr. P. Rajeeve and Mr. M.P. Achuthan,
as you stated, are leaving this House and going to other endeavours. Mr. P. Rajeeve
and I were colleagues from student days itself. So, specifically, I want to say

something. He was successful in making some new precedents in this House regarding



8  Farewell to [RAJYA SABHA] Retired Members

[Shri K. N. Balagopal]

different procedures, clauses, interpretation of rules, etc. We were very eager to hear
him when he was a Member here. This is also a new precedent. I think very rarely
Members are able to get a farewell in the House. This also is a new precedent in

the case of these Members.

Sir, when they came to this House, they were new Members. When they are
retiring after six years, they will be remembered by the House through procedures,
rule book and past practices. | want to quote two instances about Mr. Rajeeve. He
got the privilege to move the first amendment motion under rule 93(2) in the history
of Parliament. That is a historic thing. We have to remember that. There are many

other aspects. I would not take much time.

I have to mention regarding MPLADS funds and his achievements. There was
a successful experience on his part in implementing one of the biggest dialysis
centres in Ernakulam district through MPLADS funds and some other funds from
the public. There is an MRI scanning and linear accelerator centre started with a
cost of ¥10 crore. That is not only from the MPLADS funds but also from other
funds. He was successful in installing that. In the House and outside, as a Member,
he did well. So, I wish all the success to Mr. P. Rajeeve and Mr. M.P. Achuthan
for their future course of action in the country.

SHRI SITARAM YECHURY (West Bengal): Sir, would you allow the leaders
also to say a few words? What is your decision?

MR. CHAIRMAN: Well, it is an unusual situation that a Member has retired
without getting a chance. So, if it is the wish of the House for leaders to say

something, it is okay.

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): Sir, I
would also like to add one thing. This is not the first time. This happened with me
and three other colleagues from Jammu and Kashmir last time when we retired. While
we were sitting here, our names were announced stating that these four Members
from Jammu and Kashmir were going to retire and the retirement came when the

Parliament was not in session. So, I think, this is the second time.

SHRI SITARAM YECHURY: Sir, I would like to clarify to the hon. Leader
of the Opposition that normally speaking, we should have met on the 20th. They
were to retire on 2lst.

MR. CHAIRMAN: Right. That’s correct.

SHRI SITARAM YECHURY: We would have allowed them to say a few words
before they leave on 20th or 21st. But, because the House was prorogued and the
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session was postponed to meet on 23rd, those two last days were denied to my
colleagues. ...(Interruptions)... Yes, our colleagues. There is no sectarianism involved
here. So, as it is a special case, I would only request that whoever wants to speak

and say a few words, he may be permitted. If you permit, I can speak.

MR. CHAIRMAN: I think this is such an unusual happening and if that is
the general sense of the House, there is no harm in doing it. Let’s hear from the
Treasury Benches.

THE MINISTER OF FINANCE; THE MINISTER OF CORPORATE AFFAIRS;
THE MINISTER OF INFORMATION AND BROADCASTING AND THE LEADER
OF THE HOUSE (SHRI ARUN JAITLEY): Sir, we are extremely fortunate to have
Mr. Vayalar Ravi back in the House. He is one of our most experienced Members.
But, we are all sad that two of our very industrious Members — Mr. P. Rajeeve
and Mr. M.P. Achuthan — have retired in the last 2-3 days. We will miss them for
more than one reason. Both have been dedicated political workers of their Party.
Both were extremely serious about their work. Their attendance was nearly total,
and I must say that, whether it was in the Committees or in the House, both were
extremely industrious in digging out new procedures and ways of putting forth their
points of view. Besides this, Mr. P. Rajeeve and Mr. Achuthan had an extremely
pleasant inter-personal relationship with almost all sections of the House. As far
as we in the Treasury Benches are concerned, for more than one good reason, we
will miss Mr. P. Rajeeve. His departure makes our job easier because whoever was
in the Government, he used to keep them on their toes. Every day he was ready
with one point or the other and he was not willing to let go till the last minute. I
think it goes to his credit that he studied the rules very well and he researched the
provisions well. How what used to be earlier passed off in a routine manner, the
rules being tabled in the House, etc., could be questioned, we have all learnt from
him. And now that Mr. Sitaram Yechury is in a position of greater authority, I think
he will give full consideration to our desire to have Mr. Rajeeve back sooner or later.
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g, I would request him to exchange that laptop with me. I will give him a fresh
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laptop, so that I don't have to go through various books to find out which rule fits
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I would request him to exchange that laptop with me. I will give him a fresh
laptop, so that I don't have to go through various books to find out which rule fits

in where.
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SHRI D. RAJA (Tamil Nadu): Mr. Chairman, Sir, we are happy that Shri Vayalar

Ravi is back among us. But the other two colleagues, Shri P. Rajeeve and Comrade

Achuthan, have retired. It is a personal loss to me because they belong to CPI (M)
and CPIL. They have retired, and it is a loss to us. But their performance inside
the House and outside the House as Communist Members is commendable. They
both are hardcore party activists. They hold positions in their party. I wish them all
the best. I am very confident and hopeful that they will be very successful party
workers and public activists, wherever they are, in the coming days. I thank them

and congratulate them. I again wish them all the best.

SHRI A. NAVANEETHAKRISHNAN (Tamil Nadu): Sir, out of the three Members
who retired, our senior Member, Shri Vayalar Ravi, has come back and we are very
happy about it. Regarding Shri P. Rajeeve and Shri Achuthan, I associate myself

with the views expressed by earlier speakers. At the same time, I want to add one
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or two lines. Mr. Rajeeve has studied Economics, Law and Chemical Engineering.
It is a rare combination. A lawyer must know all subjects, and that is the basic
principle. And Mr. Rajeeve has fulfilled that principle and I congratulate him. He
fights anything legally till the end. So, I appreciate his qualities. Also, as for his
achievements, he is very humble. I was under the impression that I am very humble,
but after seeing his behaviour in this House, I have changed my view because he
is having a good quality of stress without distress. And I want to follow him. I
wish Mr. Rajeeve and Mr. Achuthan all success in their lives and I pray God for
that. Thank you, Sir.

SHRI DEREK O BRIEN (West Bengal): Sir, stranger things have happened in a
Parliamentary democracy where somebody from my party has stood up, by choice and
not by compulsion, to bid a warm farewell to two Members of Parliament, from the
CPI (M) and the CPI. And I do this, as I said, by choice and not by compulsion.
The greatness of the Parliamentary democracy of ours is that we may dispel each
other, we may hate each other’s philosophies and think completely differently, but
when we walk in through these doors, in the best way possible, we try and participate
in this Parliamentary democracy. So, a very warm welcome back first to Mr. Ravi
and a very warm farewell to Mr. Achuthan and, very specially, to Mr. Rajeeve, with
whom, when the UPA-II was there, and when the Leader of the Opposition was
on that side, we were working pretty much together on a number of things. Now
things have changed, but we are still in the middle. We wish them well. We wish
them happiness in whatever they do and all the best to their families. And 1 want
to end by giving you a piece of information which, I think, is very important for
the House. What does ‘P’ in P. Rajeeve stand for? I have that answer. ‘P’ in P.

Rajeeve stands for Parliamentary Rajeeve. Thank you, Sir.
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SHRI TIRUCHI SIVA (Tamil Nadu): Mr. Chairman, Sir, parting is always a
painful experience to individuals. But, an institution feeling unpleasant for parting a

Member is a rare occurrence.

Sir, this august House as well as all the hon. Members are feeling very much
for retirement of these two hon. Members -- Shri Rajeeve and Shri Achuthan -- even

though we have got back Mr. Ravi in this House.

Sir, Mr. Rajeeve made his mark in this House by way of interpreting rules which
were normally used to be observed. But, he interpreted them in a manner that all
the other hon. Members, even the senior colleagues, have accepted that hereafter we
have to follow the path of Mr. Rajeeve in following the rules book. Of course, he

made a mark and set a trend.

Coming to Shri Achuthan, I know him personally. He was a Member of the
Parliamentary Standing Committee to which I was Chairman. He immensely contributed

and participated in the proceedings. He is a very humble person.

Two Members belonging to the Left Wing have left this House physically, but
they are present here by way of their performance in this House. We bid a warm

retirement to them and wish them to come back again. Thank you.
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SHRI MAJEED MEMON (Maharashtra): Mr. Chairman, Sir, firstly, I must

congratulate Sitaramji for his elevation and Ravi Vayalarji for his return to the

House. But when we have heard quite a few voices praising Rajeeve, I must add
one by saying that, as a lawyer, I have been very carefully observing his conduct in
the House and he himself, as a very brilliant lawyer, had been extremely articulate,
meticulous, studious, hardworking and well-versed with the rules of the House so
that he was always on his toes when a public issue came. He never remained back
and hesitant. I must share what the Leader of the House said that probably they
would heave a sigh of relief with his exit; I think, there is a great substance in
what he has said. I am sure that this vacuum would not remain; others also should
learn from what Rajeeve has been doing. I would request Sitaramji and his party to
please reconsider the request of several senior Members of the House, of bringing

him back. Thank you very much, Sir. I wish them all the best.

SHRI NARESH GUJRAL (Punjab): Mr. Chairman, Sir, it is very sad for me to
see my friends, P. Rajeeve and Achuthan, retire from the House. They have left an
indelible mark on the House with the scholarship, with their humility and affection.
Sir, specially, P. Rajeeve won our hearts with his hard work and the research that he
would do on rules. I do hope that when we choose the Outstanding Parliamentarian
for 2014-15, he would be chosen for this Award. I have seen how the entire House
has wished and is putting pressure on Sitaram Yechury to get him back, but I would
urge the Government to nominate him to the Rajya Sabha because outstanding people

in every field are always nominated. Thank you, Sir.

MR. CHAIRMAN: Thank you very much. The last speaker before the
Parliamentary Affairs Minister is Mr. Yechury.
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SHRI SITARAM YECHURY : Mr. Chairman, Sir, this is a peculiar situation.
You have the Leader of the House saying that they are relieved that Rajeeve is
not here so that they are not caught by the rules! I am sure, it was just said as
a compliment to him. Then, you have Mr. Gujral here asking them to nominate
him back. It shows that the cross-section of the House respects the works Comrade
Rajeeve has done and Comrade Achuthan has done. I call them Comrades because
they belong to the Left Parties and to my own Party. But, for me, personally,
and also for the Party, it is a very big loss that he is not here. I have heard all
the hon. leaders here expressing the desire to see him back here. You know, Sir,
that in our party, we go by certain rules and procedures. Mr. Rajeeve has been
given much greater responsibilities of the party in Kerala. It is going to elections
next year, as all of us know; then we will be able to see what we will do. But,
definitely, I value your opinion very highly. It proves how one can contribute — I
will just mention one or two points. One, it is fashionable now-a-days to say that
communists are basically anarchists, slogan shouters and they indulge in basically
activities that do not promote the so-called development. Here, as a Communist, his
case is showing how you can contribute not only to the progress of the country
but also to the Parliamentary democracy in the House. Both Mr. Achuthan and Mr.
P. Rajeeve always did their homework and they hope that we would nurture such
Members of the House. But, in the situation that is there, I can only tell you that
Rajeeve will discharge his responsibilities; Achuthan will discharge his responsibilities
if not in this capacity but in any other capacity because all of us, let me assure
the House, Sir, are all foot-soldiers of India’s secular foundation. That is something
that we will continuously cherish and maintain. So, I would only say that for me
it is a double loss. It is a loss for the House. For all that we have heard, I am
very, very grateful and honoured by the comments made by various leaders and the
suggestions to bring him back. We will definitely reconsider it very seriously. But
I am very honoured for the fact that we make this point, that without strengthening
the foundations of secularism and democracy, this country, this august House cannot
flourish and to that we have all committed ourselves and that is what Shri Rajeeve

and Shri Achuthan have demonstrated in the House.
SHRI ARUN JAITLEY: What about that assurance?

SHRI SITARAM YECHURY: We have a very, very strong internal democracy
in our Party. I have placed it before them; we will do it. But as I have told you,
Mr. Rajeeve has been given the charge of a very important district, Ernakulam, in
Kerala. He is the District Secretary there; that is the reason. Thank you very much

for all the nice comments that you have made for a CPI(M) and a CPI Member.
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SHRI SHARAD PAWAR: Mr. Yechury, you have taken a bigger responsibility;

I hope you will continue here.

SHRI SITARAM YECHURY: Sir, that we will again decide. But I think, if I
don’t continue, they will occupy this seat. Though that was only said in jest, but
we will do our best to contribute to the institution, to democracy and work for the

people and to safeguard the idea of India, we have all born in. Thank you, Sir.
MR. CHAIRMAN: Hon. Minister for Parliamentary Affairs.

THE MINISTER OF URBAN DEVELOPMENT; THE MINISTER OF
HOUSING AND URBAN POVERTY ALLEVIATION; AND THE MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI M. VENKAIAH NAIDU): Sir, first of all I
would like to congratulate Shri Sitaram Yechury on becoming the General Secretary
of CPI(M). One of the Member of this House becoming the Chief of the Party, is
a good news for all of us. I also have a special reason because we both hail from
the same place, though we don’t stay in that place and go around the country. I am
very happy that such an articulate, intelligent, hard working and knowledgeable person
has become the General Secretary of CPI(M), who is a Member of our House. I
also feel very happy to have Shri Vayalar Ravi back. I must share with the House
that from my student days I am against Communism as an ideology. So I used to
admire people who used to fight Communists. Without knowing fully, I used to admire
Shri A.K. Antony and then, Shri Vayalar Ravi, those days, I am talking of 1967
and 70s. And then there were Shri Saugata Roy and Shri Priya Ranjan Dasmunsi in
Bengal, because these were the two areas where the Communists used to be strong
and comparatively our party used to be not so strong. Congress used to be strong
and among the Congress, these two people here and two people there, used to be
the stalwarts. As a student with a nationalistic ideology, I used to feel that these
people are doing a good job. Raviji has come back and I compliment him. I also
congratulate Sitaramji. Secondly, Mr. Achuthan is a very humble Communist. He is
very polite, very decent and also very hard working. He used to make his point
and never used to disturb others. Coming to Mr. Rajeeve, he is very articulate. One
should really feel jealous of him. Such an articulate, knowledgeable person, being

in Communist Party and then opposing us. ...(Inferruptions)...

SHRI SITARAM YECHURY: Because he is such an articulate person, such an
intelligent person and such a humane person, that is why he is in the Communist

Party.

SHRI M. VENKAIAH NAIDU: Sir, I will just conclude. Mr. Rajeeve used to

really work very hard. He is very proficient on subjects, on rules, regulations and
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precedents. He used to have everything by heart, at his fingertips, that is why he is
a very good parliamentarian and we should all draw inspiration from him. It is quite
natural that Members get retired, but they are not tired. They will be used by the
party and Yechuryji has given us an assurance and then the loss of the House, is
the gain of Mr. Yechury because he is the General Secretary of the Party and will
be given the Party responsibility. We hope to meet them in public life in the coming
days and Members should emulate such hard working Members as an inspiration.
That is what I want to suggest. I would like to compliment these two people who
have been given the responsibilities like Sitaramji and Raviji and convey my best
wishes to Shri Rajeeve and Shri Achuthan.

MR. CHAIRMAN: Thank you very much. Now, papers to be laid on the Table.

12.00 NooN
PAPERS LAID ON THE TABLE

SECRETARY-GENERAL: Sir, 1 lay on the Table, a statement (in English and
Hindi) showing the Bills passed by the Houses of Parliament during the Two Hundred
and Thirty Fourth Session of the Rajya Sabha and assented to by the President.

(1) The Citizenship (Amendment) Bill, 2015.

(2) The Public Premises (Eviction of Unauthorised Occupants) Amendment
Bill, 2015.

(3) The Motor Vehicles (Amendment) Bill, 2015.

(4)  The Constitution (Scheduled Castes) Orders (Amendment) Bill, 2015

(5)  The Insurance Laws (Amendment) Bill, 2015.

(6) The Appropriation (Railways) Vote on Account Bill, 2015.

(7)  The Appropriation (Railways) Bill, 2015.

(8)  The Appropriation (Vote on Account) Bill, 2015.

(9) The Appropriation Bill, 2015.

(10) The Mines and Minerals (Development and Regulation) Amendment Bill, 2015.
(11) The Coal Mines (Special Provisions) Bill, 2015.

(12) The Andhra Pradesh Reorganisation (Amendment) Bill, 2015.
[Placed in Library. See No. L.T. 2680/16/15]



